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MINISTRY OF HOME AFFAIRS 

NOTIFICATION 

New Delhi, the 22nd August, 1984 

G.S.R. No. 621 (E).—In exercise of the powers conferred 
by section 6 of the Goa, Daman and Diu (Administration) Act, 
1962 (1 of 1962), the Central Government hereby extends the 
Indian Soldiers (Litigation) Act, 1925 (4 of 1925), to the Union 
territory of Goa, Daman and Diu. 

[No. U-11015|3|84-UTL (159)], 
H. V. GOSWAMI, Jt. Secy. 
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